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NoTIFICATIONS UNDER PASSPORTS ACT

THE DEPUTY MINISTER [N THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR] BIPINPAL DAS): I beg 1o lay
on the Table a copy each of the follow-
ing Notifications (Hindi and English
versions) under sub-section(3) of
section 24 of the Passports Act, 1967.-

(i) The Passports (Second Amen.l-
ment) Rules, 1976, pukhished
in Notification No. G.S.R. -4y
(E) in Gazetie of India dated
the 25th May K 1976,

(ii) G.S.R. 353(E) published m
Gazette of India dated the
26th May, 1976.

| Placed in Library. See No.
LT 11021,76 §

TVOTIFICATIONS UNDFR PRFVENTION OF
roop ADULTERATION ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A.KM
ISHAQUE), 1 beg to lay on the Table
a copy each of the following Notifica-
tiong (Hindi and English versiuns)
under sub-section (2 of section 23 of
the Prevention of Fond Adulteration
Act, 1954:—

(i) The Prevention of Food Adul-
terution (Amendment) Rulcs.
1976, published in Noufication
No., GS.R. 754 in Garelte cf
India dated the 28th Mar,
1876.

{ii) The Prevention of Food
Adulteration (Third Amend-
ment) Rules, 1976, published
in Notification No G.S.R 856
in Gazette of India dated the
12th Jyne, 1876.

{Placed in Library. See No LT-
-11022/98].

SRAVANA 21, 1898 (SAKA)
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NoTiricaTiONs UNDER BORDER SECUBITY
Force AcT AND CENTRAL INDUBTRIAL
Szcumrty Force Act

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI B. SHANKA-
RANAND): On behalf of Shri F H.
Mohsin, I beg to lay on the Table: —

‘1) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (3) of
section 141 of the Border Security
Force Act, 1968: —

(i) SO. 420(E) published in
Gazette of India dated the
24th June, 1976 extending the
Bordey Security Force Rules,
1860 mand the Criminal Courts
and Border Security Force
Courts (Adjustment of Juris-
diction) Rules, 1969 to the
State of Sikkim.

(ii) SO, 430(Ey published in
Gazette of India dated the
24th June, 1976.

[Placed in Library. See No LT-
11023/76.1

(2) A copy of the Central Indus-
trial Security Force (Second Am-
endment) Rules, 1876 (Hindi and
English versions) published in Noti-
fication No GS.R. 861 in Gazette
of India dated the 19th June, 1978
under sub-section (3) of gection 22
of the Central Industrial Security
Force Act, 1968. [Placed in Lib-
rary. See No. LT-11624/76.]
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